
ACT No:. VII. OF 1 93.2.. 

(Received the  assent of t h e  Gavemos. Geszeral on  the  31st 
March, 1932.) 

5, 
h Act to extend the operation of the Salt (Additional Import 

Duty) Act, 1931. 

HZRE'AS' it is expedient to extend the operatio% of the 
XIV of 1831. w SaTt (Additional I~nport  Duty) Aet, 1931; It is heneby 

enacted as foflo-iw: - 
1. This Act may be calk& &e Salt BZditional Import Duby Short t!ble 

(Extending) Aot, 1932. 

2. I n  sub-seotibn (3) of' section 1 of the Sal't (Aaditibnal. Amendment 1 of section 1,. 
IV of 1931. Import Duty) Act, 1931 (hereinafter referred to as the said. act xrv ae I 

1931- -Act), far the fig-urea " 1932 " 'the figures "' 1933 "- shall be 
substiyhted'.. 

' 3. In. seetibni 3' of bhe. s'&d A&,-- Amendmenb 
of ~ection 3,. 

( a )  the existing section shall be n u d e r e d  as aut-section f;&?IVof 

(2) ,. and' 

@3! the f6'lloming sub-section shdP Ije a8ded; namely-:.- 

'".(23 Notwitlistanding anytlii'ng contained in. section 4 
of tiie Indian Finance. (Supplementary and , . 

Extending), A&, 1931, tIie additional: &bty of 
oustome.imposeci" by that section shall not be 
h i e d  or collected in respect- of tlie addttional 
duty of customs on salt impcssed Ijy suB-section 
63."' 
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